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Pandit Deendayal Petroleum University Act, 2007
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[APRIL 4, 2007]

An Act to provide for establishment of the "Pandit Deendayal
Petroleum University" in the State and to confer the status of a
University and for matters connected therewith and incidental
thereto. It is hereby enacted in the Fifty-eighth Year of the
Republic of India as follows:
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